 NATIONAL COMPANY LAW TRIBUNAL
~ AHMEDABAD BENCH
AHMEDABAD

T.P. No. 61/560(6)/NCLT/AHM/2017(Newz
C.P. No. 131/560(6)/NCLT/AHM/2016(Old _

Coram: Hon ble Mr BIKKI RAVEENDRA BABU, MEMBER JUDICIAL

Hon’ble Ms. MANORAMA KUMARL MEMBER JUDICIAL

ATTENDANCE CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 24.10.2017

Name of the Company: - Faisal Abdul Gaﬁar Kapadia & Ors.
- ' _ Vs -
Registrar of Companies _
- Section of the Companies Act:  Sections 260(6) of the Companies Act, 1956

' S.NO. NAME (CAPITAL LETI'ERS)_- ' DESIGNAT-ION - REPRESENTATION SIGNATURE

m p,pm\] (< PA’(\DI:EL ADUocA—TE.- ITUTEP\\JEMQL "5@““9%&'\

2. Mg, NAVIO  fAnwh  SEmiol hvvowts L/___L__J—: |
Mo MATACRA duTagia AVWVDLATE '

"~ ORDER

- Learned Senior Advocate Mr. Navin Pahwa with Learned Advocate Ms. Natasha

Sutaria present for Petitioner. None present for ROC. Learned Advocate Mr. Manan
Paneri i/b Learned Advocate Mr Bhargav Karia present for Intervener.

Heard arguments of Learned Counsel for Petitioner and-' Learned Counsel for
Intervener. ' '

Order reserved. S . . . ? -
C}@/M/ o - j\ M,\@‘V’
MANORAMA KUMARI - BIKKI RAVEENDRA BABU
MEMBER JUDICIAL B MEMBER JUDICIAL

Dated this the 24th day of October, 2017.




